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b The applicants who ar= working as Compute
under the President. Forest Research Institute and

Colleges, pehradun, whic\rfnas now becdme a Cor,poratiam
The applicants 1 to 7 have been working as Computers

for the last 16 years, while the applicants ¢ mﬁ& .
' |
- have been Working for the last more than 4-35 ye=ars, ;

have aporoached the Tribunal praying that the 4

respondents be directed to treat them at par with

Research Institute and Colleges, Dehradun and

!
| %
il the Research Assistants grade II at the Forest \

:

as’ 3.
they may be directed to give the same pay scalefis Cr-"“ '
X

to the Reaearch Assistants grade II with effect from
1.1.1973. Further a direction hasalso been prayed for

prom>ting them to the posts of Research Assistants

i- Grade I after preparing a common Seniority and

12 for sanction of revised pay scale of R 1400-2300.

2. In the Forest Research Institute and Colleges,

there are various types of posts and most of them
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of strength of wvarious graﬁa:—s @f

the Forest Research Institute aa&‘ﬁ**ff““ﬂd'

Another latter was sent by the Government of E}

on 3. 2q82’that out of total 40 posts, g&-'

re-d=signated as Computer in the pay scale of Rs 8
B oy

In pursuance of it it was done,&hat prior to the

re—designation of 16 posts of Research Assistants gra&ﬁ

II, the posts of Computers, Research Assistants,

Laboratory Assistants etc. were included in the same.

The applicants claim relief,placing reliance on the

;- admission which was made by the respondents in a

writ petition which was filed by the Research Assistants

and Computers
/in the year 1969(Civil writ petition No; 81 of 1963,

and in which it was admitted that in the Forest

|

Research Institute and Colleges, Research Assistants

have been classified in Class III of the Non-gazetted

Technical Posts. There are two grades in the post of

Research Assistants. Among the postb of Research
Assistants, grade II}are included Computers, Research
Assistants, Laboratory Assistants etc, Amongh the

o posts of Regsearch Assistant Grade 1 are included Head-
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Computers, Lo/er Assistanmts, Forest Rangers etcC.

o



3.

POSt of Research Assistant Grade II was B.:ﬂa.;a
some of the per sons working on that pPOsts were

Promotees and such promotees were only Intemediam.

16 persons who were re-designated , also possessed ./

the same qualification and the pay scale of Research
Assistant and that of Comput=ars remains unchanged ﬂ

" and there was only »sne Seniority list of Research

1
S P Ty

AsSistants and Computers and both these categories

were treated at par in the matker of promotion, to

if - the higher grade of Research Agsistant grade I.

The Second Pay Commission its report which was

impl emented, observed that in thejr visw the Science

sraduates employed to assist in scientific work

Should have somewhat better remuneration and

| ~ a0l §
accordingly gg r2commend for these a scale of ks
150-5-160-8-240-EB=-8-280-10-300. According to the

applicants Computers were also entitled to the

scale of B 150-300 as this was th2 sc3le which was

P e s P S T e . = S

admitted for Science Graduates doing the scientific




Lepres=ntation. In the writ petition E?o. 31%

& iy referred to above, it was directed by the Supreme

Same category, as such the petitiosners will be

“ourt that since the petitioners are also in the i
i
|

and others v. Union of India, A.I.R. 1973, page 1088).

,# Computers
Feeling aggrieved with this, the RESPEERRXARSXIER

3s they were not being treated at par with the

e T

| Research Assistants Grade II by the Government of

India, filed a writ petition before the Supreme Court
but it was dismissed with the observation that they

were at liberty to approach the forum available to them.

Thereafter, the petitioners filed various representat—

5 ions and the departmental counsel for Forest Research
Institute, Dehradun also made recommendatiz>ns that
they may be given promotion. The recommendations

E
| |
it were not accepted even upto the ycar 1983. Again
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Ministerial posts, which were in the pay.
Rs 330-560, it was stated tha?/t he major c
Posts covered in thig Pay scale were Upéex Biﬂié%ﬁfgfi
} - Clerks, Senior Clerks, Accountants , Juniarihudita£§f 

and Auditors in vaﬁﬁh depar tments. The Payf:ammigsiagﬂs

Lecommended the pay scales of s 1200-204?6Gvered

! by the scale of Rs 330-560, 330-480 covered the
lower level of highly skilled workshop/artisan

staff by promotion fraom the sdale of B8 260-400,

ISR e A .

| and in some of the posts like Junior Intelligence A
Officer grade I and/ﬁ: eChnician in all India Radio £
| and appointment to these POSts was also made by
: |
promotion %5@ the scale of Bs 260-350 or Bs 160-4C0
apart from direct recruitment. Thus, the Fourth !

_ Pay Commission did not make special mention regarding

: Ministry of Environment and Forests. The Pourth

Pay Commission which included the Forest Research




. 1
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alsO made representation highlighting the grie

2f the applicants i.e, computers,

5. The High Powered Committee submitted its

_ and the ks i
§ Teport to the 4th Pay Commission,/Government of India
a8ccepting it, divided various pay scales in various : ﬁl‘

Groups and the pay scale of the applicants/computers

WEere also revised and the nNeEWw pay scale of s 1200-

2040 was given to them.

i m——

e

5. The spplicants' grievane is that the Third

Pay Commission recom ended the pay scale of B 425- |
700 to the persons engaged in scientific research

work and although the Gove:mment of India accepted :
the scale for all such employees but discr iminated
Forest Research Institute and Colleges, even though ;

the basic qualification for the scientific and

Lesearch wWork was Degrese in Science, Economics,
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complaint is also that the Government of India

arbitrarily and discriminately distinguished the o

Computers from Research Assistant Grade II anﬁ

a different scale despite the fact that no such
distinction was drawn by the Third Pay Commission.

Ge The respondents have stated that the post
of Computors existed prior to the issue of letter

dated 6.4.2953 by the government of India refixing
the staff strength of different categories in Forest
Research Institute and Colleges., The posts of
Research &ssistant Gr. II and Computors were in the
scale of Rs 8B0-220, Computors with specific additional
qualifications were entitled for a higher starting
pay of Rs 100)§-. In the sanction issued on 5.4.1953
the number of posts of Research Assis&ant grade II
was Fixed at 40%=, Since the crdre of computors

and Res=arch Assiss&ant grade II was separate the

Government of India issued orders on 3.2.1956
that out of the 40 permanent posts of Research

I
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appointed as Research Mﬁiatant ey
basis and suhsequently the appointmen
regularised. Later on the computors were Mt : %i.

consider=sd for promotion to Research %M.Bmt

Grade I(General) as they were not elggible
for the same. However, they are in the line of ey
promotion to the post of Research Asstt. Gréade I ‘i

* (Head Computors). ‘he respondents have also

staced that Sri M.S. Rawat,Computer was promo ted

as Research A-sistant Grade I (stat ) and not

Research Assistant gr-de I(general).'Rega.rding . |
G dmnns 5Py g, i
the aspeinmtmenti made,- in the counter jthe respondents
b

hgve stated that the same would not apply as

it was in the context of statement made b}w the |

Petitioners in the writ petition No. 81 of 1969

decided on 21.2.1973. This counter affidavit

has, therefore, no meaning beyond that referemce .

g Regarding Pay Commission report it has

been stated that the computors belong to the
Statistical side which have been dealt with within
chapter 17 of the Pay Commission's report and

such a reference to chapter 21 which deals with
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same chapter have specificidlly dealt with wxx m

pOosts in pre-revised scale of Rs 110-1&) and BRs 11@-
200/250 and Rs 110-139, The commission in this |
para have not mentioned the line of promotion of
this category staff.' The computers at this

Institute were in the scale of ps 150-300 and these

posts are included in 2,239 posts in the pay scale of

150=300.The commission have also not mentioned that
the pay sczle of Bs 330-560 be allow=2d to persons
designated as Computor in certain Ministries of the
Government of India whose duties were 2mx similar
to those of Upprer Divisioh Clerks.A@cording to the
respondents, the postsat the F.R.I. and colleges
was dealt with by the Commission vide paragraphs
61 énd 67 of Chapter 21 of its report. Since the
post of computor did not have any special features
the same weire not dealt with in these paragraphs

but the posts of Research Agsistant Crade II were

d=alt with in detailf:
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or Statistics. Regarding the m
departments it has been staeéed

of those depertments are having met

Thus, the respondents have tried to explain that !
there is disparity from the point of educational
qualification and pay scale betwesn the Research :
grade II
Agsistants/and Computors and their case is different
)

and they have tried to explain that the two are

different cadres.

8. The avpliconts have refuted the pleasm of

the respondents and have pointed out that the

ORI & iy

Third Pay Commission granted the some pay scale for
computors and to the Research Agssistant grade I1II7

and the computors of the F.R.I, Dehradun were

the same and their cadre is one and the nature of
duties of computors as well as Research Assistantd 4
are the samn2z.lhe computors of F.R.I. are not in : P
the same pay scale in t:l’:?oth:t depar tments and they 4;,

are not highly qualified persons like the

applicsnts.Their nature of duties hafe also

Staeed by the applicants.



CEBrry out research work in their r

under the guidance of their superior Offi

collecting, analysing and interpreting the research

data? to assist in compilation and preparation of :

Technieal and Research papers.?ﬁl letter was also
written by the Registrar of the F.R.I. to the Pay
Commission wherein it was stated by him that the
computors are alsco doing the research work, The
applicants have again staeed that their cadre

i.e. of Research Assistant grade II and computors

are the same and their seniority list is the same.

10. The facts staéed above make it clear
in the light of the admission also made by the

respondents before the Supreme Court in their

afridavit which they have tried to explain by sajing

that it was a refercnce to thet case indicates
that the Research Assistsntiand Computors were
the members of the game cadre and the seniority

1ist'was also the same and they were also doing




by the applicant4
by the respondents before the &
ik mayﬁot be said that the gove ~ATen

different admissionsinfifferent cases and there
is no fixity in the pleas taken by the Wfkf’_
in various cases, may be on the same point. It >
appears that the case of the anplicangs was not |

considered by the Four thlcomissinn and that is

why the government has also not considered it.

| jﬂ’ The Research Assistantgor Computors cannot be
put on the same par as Upper Division Clerks and
: duties and responsibilities vary altogether, as n

* such this application deserves W Dbe allowed in :{
part.tt. :j
912 Before passing the final order we will Eﬁ
refer to the objections which were raised on behalf i.
of respondents that the applicants are no longer ‘
employees of the Government of India dnd they
have now become the employees of the Institute :
and the applicationg deserves to be dismissed.
There is no denisl of the fact that fathex after -_

‘: conversion of the Institate ac Corporation, mpewexm

/ ;LH L S S H,_,m




be=n stated above.,
tc consider the case of the
that xheyxa the Research Assistants

duties and functions are equal substantiallf-.,..'f
is for the government O consider their pleas
itself or to set up an Experts Commi ttee for
looking into the matter and, Et comeg to the

conclusion that they are to be placed in the

same seale/cadre or the scele to which they are

entitled. This metter be decided within a pericﬁ,

: of 4 months from the date of communication of

: ‘this order. No order as to costs.
Ae M. Va.ls
Shakeel/ Allahabad Dated: 3 1L -4Q2-




